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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A.ND.371/2004
M.A.NO.308/2004

ursday, this the 12th day of February, 2004

on’ble Shri Justice V.S5. Aggarwal, Chairman
Hon’ble Shri S. K. Naik, Member (A}

varsha Sahni w/o Sh. Sahni

2158 A, Guru Arjun Nagar

New Delhi

Shanti Sharma w/o Sh. Sharma

AB1/185 O MIG Flats

Vikaspuri, N, Delhi

Krishna Dhall w/o Shri Dhall
Computer Centre
Fast Black X R.K.Puram

cate: Shri Deepak Verma)
Versus

India through

The Secretary

Ministry of Statistics & PI
Sardar Patel Bhawan

Sansad Marg, New Delhj

The Secretary
Deptt. of Expenditure

Ministry of Finance
North Block, New Delhi

The Dy. Director Genl.
Computer Centre

Fast Block X R.K,Puram
New Delhi-686

O R DE R (ORAL)

MA-Z08/7004

MA-308/2004 is allowed subject To Just exceptions.
Filing of a joint application is permitted.
QA-271/2004

By virtue of the present. application, the

applicants seek a

direction to revise their pay and scaie
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and to re-fix their pay in the scale of Rs.i800-26880/-

a

w.e.T. 1.1,1988 with

. : -
!

Learned counse |

N

attention +to the letter dated 20.2.2003 issued by the

Senior Administrative Officer in which it had been nointed
that the ciaim of the appiicants 18 under acrtive

consideration with the Ministry of Statistics & Programme

decision nas been t.aken nor communicated To the
applicants.

3. Since the matter is pending consideration with the
respondents and their rights are not. Tikely to be
affected, we dispaose of the present petition directing

respondent No.1 fo consider and pass an appropriate

the present order and communicated to the applicants.
{ 8. KT Naik } { V. 8. Aggarwal )
Member (A) Chairman
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